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DEPARTMENT OF LAW, JUSTICE AND LEGISLATIVE AFFAIRS
NOTIFICATION
Delhi, the 5th August, 2025

F. No. 6/38/2023-Judl./Suptlaw/1389-1393—In exercise of the powers conferred by sub-section 2 of
Section 8A of Legal Services Authorities Act, 1987, Hon’ble Mr. Justice Devendra Kumar Upadhyaya, Chief Justice,
High Court of Delhi/Patron-in-Chief, Delhi State Legal Services Authority is pleased to nominate Hon'ble Mr. Justice
Nitin Wasudeo Sambre, Judge, High Court of Delhi as Chairman of Delhi High Court Legal Services Committee.

By orders of the Hon’ble Chief Justice,
High Court of Delhi

REETESH SINGH, Principal Secy.
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